
TRIPU RA CRICKET ASSOCIAT]ON
(MEMBER OF THE BOARD OF CONTROL FOR CRTCKET tN tNDtA)

AGARTALA, TR|PURA (WEST), ptN - 799OO1

No. F. 1BlT CA / AGT / ADMINISTRA T1ON / 22-23 / 64Os Dated, Agartala, 22.09.2023

N.O.T.I-C.E

It is hereby notified that Memorandum of Association and Rules and Regulation (amended 2023)

as registered by the Registrar of Societies, Govt. of Tripura with effect from L8/09/2023 and

intimated to this office vide number F.2-L29IRS/TRIP/73/L2,'I.LZ-L2,LL3 dated 78/09/2023

would now come to effect for Tripura Cricket Association functioning henceforth.

The earlier Memorandum of Association and Rules and Regulation as was registered on

22108/?0L9 has been revised in compliance to the resolution adopted in the Special General

Meeting of the Generan Body, Tripura Cricket Association held on A9/09/2A23 after

incorporating corrective amendments as found necessary uptodate under purview of full

compliance of the judgement dated 9th August 2018 passed by the Honorable Supreme Court of

India in Civil Appeal No.4235 of 20L4 and connected matters. q,/ 44's4ql '4L3
[]ayanta DeyJ

Secretary-in-charge
Tripura Cricket Association

Copy to:-

1) All Office Bearers of TCA for kind information.

2) All the Full Members of TCA for kind information.

3) All Section-in-charge of TCA head office for information & necessary action please.

4)TCAWebsite(tcaIive'com)forgeneralinformation'

5J File for compilation of all correspondences.

website:www.tcalive.com llemailid: tcaagt@yahoo.com ll phone: 03g1-23gg260
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